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Auaiters' Report on the Ac-
counts and the comments of
the Comptroller ana Auditor
General of India thereon.

(b) Thirteenth Annual Report and
Accounts of the Punjab Film
and News Corporation
Limited, Chandigarh, for the
year 1985-86, together with
the Auditors' Report on the
Accounts and the comments of
the Comptroller and Auditor
General of India there-on.

(c) Statement by Government
accepting the above Reports.

(d) Statements (in English and
Hindi) giving jeasons for the
delay in  laying  paper
mentioned at (a) and (b) above.
[Placed in Library. See No.
LT—602/90 for (a) to (d)].

RE. ATROCITIES AGAINS
WOMEN
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THE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN): One at a time, please. .
{Interruptions)... 1 will identify you
one by one, Please sit down.
.(Interruptions)..’. 1 can't hear what you
are saying. One minute, please.

sitwd & %m wam) :
ﬁ'w,w‘t T R w&mﬁ%
g, ... (sgaeww) .

HE VICE-CHAIRMAN (SH-RIMATI
JAYANTHI NATARA-JAN): I will
call you, please sit down. ...
(Interruptions)... I will call you in a
minute. Please sit down. The Home
Minister is here, and I am sure he has
taken notice of it.

SHRI VITHALRAO MADHA-
VRAO JADHAV (Maharashtra)
Madam, the same question was raised
when the Deputy Chairman was in the
Chair, about atrocities against women
in Madhya Pradesh. Today also it has
come in the press that in Delhi one
poor lady has been the target of such
atrocities. The Home Minister is very
much here in this House. I want the
Home Minister to make a statement.

.. (Interruptions)....

THE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN):.I can't allow this. Please...
(Interruptions) ... Will you please take
your seat ? I am on my legs. Please
sit down.

SHRI VITHALRAO MADHA-
VRAO JADHAYV : I want the Home
Minister to make a statement on this.
...(Interruptions)...

THE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN): Dr. Ahmed, whatever you have
said has gone on record. The Home
Minister is here and, so, he will look
into it.  ...(Interruptions



217 Re: Demand for a
SHRI S. S. AHLUWALIA : *

THE VICE-CHAIRMAN (SH-

RIMATI JAYANTHI NATARA-
JAN): 1T am sorry, Mr. Ahluwalia,
I can't allow you to speak about
another Member. You cannot make
an allegation against another Mem
ber of Parliament.................. (Interrup
tions) .... 1 am sorry, 1 cannot allow
you to make an allegation against
another Member of Parliament. Ple
ase sit down. I can't allow an allega
tion  against  another = Member
of Parliament. It will not go on
record............... (Interruptions)
I am sorry. Please don't make any
allegations about other Members of
Parliament. It will not go on record.
Kindly sit down. You cannot raise it in
this House. It has nothing to do with
any Member of this House. We are
taking up the Constitution (Sixty-
Fourth Amendment) Bill.

Yes, Mr. Subramanian Swamy.
A gAY Vag agqa tau *

RE. DEMAND FOR A
STATEMENT ON NEPAL

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh) :"*Mada'm, this House
was given a solemn assurance by the
Leader of the House, Mr.
Guruoadaswamy, that there , would
be' discussion 'or a statement on °
Napa!. So far nothing, has come. There
is -no announcement -also if they
.vant.tO chicken out, of .this. He must
make' a' statement when he has given
the assurance.

THE VICE-CHAIRMAN, (SH-/
RIMATI JAYANTHI NATAR-A-'
JAN): Dr. Swamy, you have to
approach the Chairman.

*Not recorded: ' -
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, SHRI. SUBRAMANIAN SWAMY:
No, no. He gave an assurance on the
floor of the House.

THE LEADER OF THE
HOUSE (SHRI M.. S. GURUPA-
DASWAMY): Madam, may 1 say ?
I said the other day that the Govern
ment is prepared to make a state
ment on Nepal also. But I also said-
that the official business has to be
completed and that the Business
Advisory Committee has to decide
this question.

SHRI SUBRAMANIAN SWA-
MY : You did not say that. It Was an
unconditional offer.

SHRI M. S. GURUPADASWA-
MY : No. I know my words.

SHRI SUBRAMANIAN SWA-
MY: You want to chicken out of this.

SHRI M. S. GURUPADASWA-
MY: The Business Advisory Com-
mittee has to take into consideration
all the business before the House, and
it would decide about it. {Inter-
ruptions) .

THE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN): 1 am sure that will be consi-
dered. Yes, Mrs. Satya Bahin. One
minute I am 1dent1fymg one by one.
Mrs. Satya Bahin, is it/a' point of,
order ? What are: you ruising ?

At e afe s ew g e |
At ) A "TI'R'HFI‘T"IT'ﬁ S
TE 07 33 B, AT . 5|"—T‘I"T ?r

‘ummj ;

THE VICE-CHAIRMAN (SH-,
RIMATI JAYANTHI; NATARA-.:
JAN): No. I will not allow you to say
any thing. You cannot make an
allegation about, another,party. You.
have to ask for permission from the

Kindly sit



